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No. 2416] NEW DELHI, THURSDAY, MAY 14, 2026/VAISAKHA 24, 1948

7% faeelt, 13 9, 2026

T3, 2508(3T).— Fea T ALFHIL, SUSHTAHT ST AT, TATEST AT FAQLTU Figar, 2020 (2020
T 37) T T 119 Y ITLTT (1) F AT IS T 46 FIT T&T LTRAT T TART Fd §U A TLHhL 6
T T TSI GATAT T ATAGAAT HEAT AT, 4196(3T) AT 28 fawa¥ 2016, 4201(3) aTirg 28 faHaw
2016, 4291(37) AT 28 Faa¥ 2016 37T 4296(31) TG 28 Taa¥ 2016 FT ATAHTT FLd g, A= &T T
TTeeft F w9 (2) ¥ steafaa g & aerataa sfdefat @, i & 1€ awoofy 7 «w (3) § BfafEe
STTERTIAT ol TATHI THTSAT o ST I FTdT 6 AN g AT ed AR 6 T H FIh FLdl 8-

qreeft
T HE&AT FfrFTd 1 g srfgrarTiRaT (8)
(1) (2) 3)
1. TEATAT, & T A (F919), 7% oot OO AT

FATAT H THT &I A7 ST (Fra 1) ST THT

TETTF AH ATLE (Feaii )|

3491 GI1/2026 (1)
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2. ||t e AW AT (FE), ST G qeTE W] S ST AT JMET 3T AT gaAd! AT
AT (Feal ), AZHTETE & T ST AT T A
3. |=edT eEf aw s (FE), S At agrE e TISTEATT 5T
AT (el ), SASTHT &
4. (| & AT Ah (FET), ST aET qETAE AW | IR S Osd T a9, i
AT (Feal ), ATHATT & FEATA, T, FTET A [Ererar &fae
IEEL
5. @Y & AW S (F), T a9 qegrE o FATeh |
AT (FedT), ST &
6.  |TT &=l AW A (FEr), AT T qgEE =qHq SN ERIRERT
AT (Fesil ), qATAT &
7. Tt el AW A (FE), ST a9 qeTE gW| HERTY ST (AN, ST, ST, /[,
AT (el ), Has o FHLTTEAT, TET, ATV, TTd, FFY, A4E,
=T, ITA, AT, TaaqTd,
SEATATaTE, TR, TieT o7 artaw S5t =
EEIRVERIRIEIRED]
8.  |TT &=l AW A (FE1), ST AT TETAE AW|  qTAHT SR TS (T TEHE, TAEH
AT (Fem 1), HeAHTar &= FEHTH, STIH, T 3T THferaT [t
o), farfEm o 3 sigmm e A
FIT g |9 TS|
9. @ & AT AIE (FeRT , ST Tt TEET A\ ST 3T AAGNT o TSTET TAT TG
A (Fa17), FIly &= H TTSTET HT AR 2|
10. | ST oW E (i), ST THT GgEE A | RATES G9T, IS, gRATT 57 #iY SH -
AT (F1), ASHTE & FMT, AZTG TAT FS N8 T ST
1. | ST oI Argw (), ST a7 9gE 99| ARG UST & gaaTg, IR, gTET,
A (1), aaTR & FIETHT, T, AL, THAT, e,
T, GITAHAT (GLHTET), ATHATET, GET 3T
THE|
12, [aefY &l s e (3, ofw woft agraes am| s, A, e, B, wfire,
A (F=1), T[ATEIET & TSI ST 80T 29T 157
13. T & W A (F5i), ST T gEE AW| A TS ST TSN THT T F AT AL §H
A (1), ZETATE & T[T T TFH 4|
14, | ST T AT (F50), S THT 9gEE a9 HET T9T 15T

A (F1), STEATT &
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15. | S AT AT (F0), ST qHT g AH| AL IR O [ARRAR, FeHi, 37,
AL (1), FTALE & TTRIATETR, FAGMEY, TLAT, TTFRLAI,
FaTY, TIIETATE, SATTAET Tl A (THIRT),
ATHAT 3T AW g5 T ot et
IREIRI]
16. | ST oI ATE (1), ST THT TgEF A7 (3G ST SY I T34 15T § qgAT,
A (Fl19), BTG & faste, 773, misEmETs, Fef=erey, ave,
)IHET(, AT, qesTelqy, 93T, THT,
FITIA, ETIE, THAT ST AqH 5 7T
farfaer fSren
17, ||HT ST W A (Fi), AT Tt agre =97 | AT 57 3T Qg 89 TSaE T (T9H
AT (1), =TS o A AT o fHam))
18. |t & oA ATgw (1), T AT GgrE A9 HETY UsT H AN, W, JFT,
AH (F= 1), TR &= FHTTAT, 9T, AT, STeRTE, F3T, &S,
L
19. | & oI A (i), ST THT 98T a9 faeelt T TSgTHT TSTe|
AT (i), Taeett e
20. |FT &0 AW A (FE), ST G qRrE o6 | FEN TS Y AREE 1T & AT, Ardar,
AT (F1), TeAT & ATGaNTST, TTHE, FHHT, TAT AT AT e
ISEI
21,  |=ft &ef o srw (), s At e aw TATERIE T
A (F3i1T), AT &

[T 5.TH. 65025/19/2026-3m27auH-1]
ATATH =x, TG TH 3T TS TATZHIT

MINISTRY OF LABOUR AND EMPLOYMENT
NOTIFICATION
New Delhi, the 13th May, 2026

S.0. 2508(E).— In exercise of the powers conferred by section 46 read with sub-section (1) of section

119 of the Occupational Safety, Health and Working Conditions Code, 2020 (37 0f 2020) and in supersession
of the notification of Government of India in the Ministry of Labour and Employment vide even numbers
S.0. 4196(E) dated the 28" December 2016, S.0. 4201(E) dated the 28" December 2016, S.0. 4291(E) dated
the 28" November 2016 and S.O. 4296(E) dated the 28" November 2016, the Central Government hereby
appoints the gazetted officers of the Government mentioned in column (2) of the table below to be the
Designated Authority for the purpose of the Code, within the local limits of the jurisdiction specified in
column (3) of the Table below:-
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TABLE
Serial Designation of Officers Jurisdiction (Area)
number

@) 2 3)

1. All Regional Labour Commissioner | The whole of India
(Central) and All Assistant Labour
Commissioners (Central) in the Head
Quarters, Office of the Chief Labour
Commissioner (Central), New Delhi

2. All Regional Labour Commissioner | The State of Gujarat and the union territories of
(Central) and All Assistant Labour Dadra and Nagar Haveli and Daman and Diu.
Commissioners (Central), Ahmedabad
region

3. All Regional Labour Commissioner | The State of Rajasthan
(Central) and All Assistant Labour
Commissioners (Central), Ajmer
region

4, All Regional Labour Commissioner | The districts of Purba Bardhaman, Paschim
(Central) and All Assistant Labour Bardhaman, Birbhum, Bankura and Purulia in the
Commissioners (Central), Asansol State of West Bengal.
region

5. All Regional Labour Commissioner | The State of Karnataka.

(Central) and All Assistant Labour
Commissioners (Central), Bangaluru
region

6. All Regional Labour Commissioner | The State of Odisha
(Central) and All Assistant Labour
Commissioners (Central),

Bhubaneshwar region

7. All Regional Labour Commissioner | The State of Maharashtra except the districts of
(Central) and All Assistant Labour Nagpur, Bhandara, Akola, Beed, Amaravati,
Commissioners (Central), Mumbai Wardha, Buldhana, Jalgaon, Chandrapur, Nanded,
region Gaddchiroli, Parbhanai, Latur, Yeotmal,

Osmanabad, Hingoli, Gondia and Washim and the
State of Goa.

8. All Regional Labour Commissioner | The State of West Bengal except the districts of
(Central) and All Assistant Labour Purba Bardhaman, Paschim Bardhaman, Birbhum,
Commissioners (Central), Bankura and Purulia in the State of West Bengal, the
Kolkata region State of Sikkim and the union territory of Andaman

and Nicobar Islands.

9. All Regional Labour Commissioner |The State of Kerala and union territory of
(Central) and All Assistant Labour Lakshadweep and Mahe in the union territory of
Commissioners (Central), Cochin Puducherry.
region

10. All Regional Labour Commissioner | The States of Himachal Pradesh, Punjab, Haryana
(Central) and All Assistant Labour and union territories of Jammu and Kashmir, Ladakh
Commissioners (Central), Chandigarh |and Chandigarh.
region

11. All Regional Labour Commissioner The State of Jharkhand- Dhanbad, Bokaro,
(Central) and All Assistant Labour Hazaribagh, Koderma, Ranchi, Lohardaga, Gumla,
Commissioners (Central), Dhanbad Simdega, Chatra, East Singhbhum, West
region Singhbhum, Giridih, Deogarh, Saraikela

(Kharsawan), Jamtara, Khunti and Ramgarh.
12. All Regional Labour Commissioner | The States of Assam, Nagaland, Meghalaya, Tripura,

(Central) and All Assistant Labour

Manipur, Mizoram and Arunachal Pradesh.
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Commissioners (Central), Guwahati
region

13. All Regional Labour Commissioner | The States of Andhra Pradesh and Telangana and the
(Central) and All Assistant Labour area of Yanam in the union territory of Puducherry.
Commissioners (Central), Hyderabad
region

14. All Regional Labour Commissioner | The State of Madhya Pradesh.

(Central) and All Assistant Labour
Commissioners (Central), Jabalpur
region

15. All Regional Labour Commissioner | The State of Uttar Pradesh except the districts of
(Central) and All Assistant Labour Saharanpur, Bijnor, Meerut, Ghaziabad,
Commissioners (Central), Kanpur Bulandshahar, Bareilly, Muzaffarnagar, Badaun,
region Moradabad, Jyotiba Phule Nagar (Amroha), Pilibhit,

Shahjahanpur, Rampur, Bhagpat, Hapur, Shamli and
Gautam Budh Nagar.

16. All Regional Labour Commissioner | The State of Uttarakhand and districts of Saharanpur,
(Central) and All Assistant Labour Bijnor, Meerut, Ghaziabad, Bulandshahar, Bareilly,
Commissioners (Central), Dehradun | Muzaffarnagar, Moradabad, Jyotiba Phule Nagar
region (Amroha), Pilibhit, Shahjahanpur, Badaun, Rampur,

Bhagpat, Hapur, Shamli and Gautam Budh Nagar in
the State of Uttar Pradesh.

17. All Regional Labour Commissioner | The State of Tamil Nadu and the Union territory of
(Central) and All Assistant Labour Puducherry (except Yanam and Mahe)
Commissioners (Central), Chennai
region

18. All Regional Labour Commissioner | The districts of Nagpur, Bhandara, Akola,
(Central) and All Assistant Labour Amaravati, Wardha Buldhana, Jalgaon, Chandrapur,
Commissioners (Central), Nagpur Beed, Nanded, Gaddchiroli, Parbhani, Latur,
region Yeotmal, Osmanabad, Gondia, Washim and Hingoli

in the State of Maharashtra.

19. All Regional Labour Commissioner | National Capital Territory of Delhi.

(Central) and All Assistant Labour
Commissioners (Central), Delhi
region

20. All Regional Labour Commissioner | The State of Bihar and the districts of Garhwa,
(Central) and All Assistant Labour Latehar, Sahibganj, Pakur, Dumka, Palamu and
Commissioners (Central), Patna Godda in the State of Jharkhand.
region

21. All Regional Labour Commissioner | The State of Chhattisgarh.

(Central) and All Assistant Labour
Commissioners (Central) Raipur
region

[F. No. S-65025/19/2026-ISH-II]

ALOK CHANDRA, Senior Labour And Employment Advisor
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